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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 376/2023

In the matter of:

Deepti Garg ...Applicant

Versus

Government of NCT of Delhi ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON

CONTROL COMMITTEE IN COMPLAINCE TO THE ORDER

DATED 30.05.2023.

IT IS MOST RESPECTFULLY SHOWETH:

ks

['S)

That this Hon'ble Tribunal took up the above referred matter on 30.05.2023
wherein this Tribunal directed Delhi Pollution Control Committee (DPCC) to
visit the site, collect relevant information and take appropriate remedial and
preventive action in accordance with law in case of any violation of

environmental laws and norms.

That the present Original Application to resolve the grievance related to
burning of dry leaves and garbage at Prithvi Raj Chauhan Vatika situated
between Plot no. 60, Mayurdhwaj Apartments and Plot no. 84 Neethi

Apartments, [P Extension, Patparganj, Delhi

That in compliance of the order dated 30.05.2023 passed by this Hon ble
Tribunal, an inspection of the mentioned site was carried out on 27.06.2023

by the DPCC officials. During the inspection, it was observed that:

¢ No burning/ traces of burning were observed in the park.

e The park is maintained by the MCD Horticulture Department.



@

e Sh. Vipin Chaudhary - supervisor of the park was contacted to know
the status, he informed that in his knowledge no such incident of dry
leave burning had taken place at the park.

e The inspecting team directed to supervisor of the park to carry out

regular cleaning and maintenance of the park.

Copy of the Inspection Report dated 27.06.2023 alongwith geotagged

photographs taken during the inspection is enclosed herewith as Annexure -1.

. That in view of the observations made on 27.06.2023, no further action is

warranted on the part of DPCC.

It is therefore requested to this Hon’ble Tribunal that the present status report

(ngﬁl\a@/
Sr. Environmental Engineer

may kindly be taken on record.
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- INSPECTION REPORT @

In compliance of order of Hon’ble NGT in OA No. 376/2023 dated 30.05.2023 in the matter of “Deepti Garg
vs. Govt. of NCT of Delhi” an inspection of the park Prithvi Raj Chauhan Vatika situated between Mayurdhwaj
Apartments, Plot No. 60, and Neethi Apartments, Plot No. 84 opposite Shikha Apartments, Plot No. 48, I.P
Extension, Patparganj, Delhi-110092 carried out by officials of DPCC on 27.06.2023 and following

observations are made:
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Signature of contacted person Signature of DPCC officials
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